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Wortlnl Condition. of RIII"I, 

Commercii' Clerks 

33iO. SHRI MOHAN SWARUP : Will 
the Minister of RAIL WAYS be pleased to 
state: 

(a) whether it is a fact that consequent 
upon Ihe ,assumption of common carriers, 
liabilities, increase in tempo of traffic, sales, 
marketing, courtesy and claims prevention 
drives and introduction of various other 
fOrmalities of democratic era, the work load 
and responsibilities of the Commercial Clerks 
at stations have increased manifol,1 but the 
job analysis or yardstick formulae has seen 
no change: nnd 

(b) if so, whether Government have any 
proposal to consider this aspect for a fresh 
job analysis on scientific basis for this 
catellory ? 

THE MINISTER OF RAILWAYS 
(SHRI NANDA) : (a) and (b), The yard· 
stick s of the norms in vogue were reviewed 
recently by the Railways. In so far as the 
Commercial Department is concerned, except· 
Inll for the two Railways, where the matter 
is still under examination. the review made 
by others, indicates that nO chanae is neces· 
lary in the yardsticks already in vogue. 

SlgDature CampaIgn by Railway 
Commercial Clerks In hatnager 

Dioloion 

3371. SHRI MOHAN SWARUP : Will 
the Minister of RAILWAYS be pleased to 
state : 

(a) whether Government are aware of 
the "Quit Disparity" signature compaign 
launched by the lzatnagar Division unit of 
tbe All India Railway Commercial Clerks' 
A.sociation supported by its various other 
eonstituents ; and 

(b) if so, whether the basic and vital 
issues advanced in the resolution will receive 
adequate consideration by Government and 
subsequently by the Pay Commission ? 

THE MINISTER OF RAILWAYS 
(SHRI NANDA) : (a) Yes, Sir. 

(b) The Pay Commission, the setting of 
which has been accepted in "rinciple will no 
doubt give due consideration to t/le d ~ d  

pf Ihia CJte,ory, 

Allotment or earl/lcooler. and otber ,eblclel 
to Ladies rrom Go,ernment quola In 

priority basis 

3372. SHRI RAM AVTAR SHARMA: 
Will the Minister of INDUSTRIAL DEVE· 
LOPMENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pkased to state: 

(a) the sl)ecial facilities given to the 
ladies in the mat'er of allotment of cars, 
scoote" and other vehicles from the 
Govern!"ent quota; and 

(b) whether any pdority is given to them 
in the mailer of allotment? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F, A. 
AHMED): la) and b). Normally lady 
office.. are treated on par with others in 
respect of allotment of cars and scooters 
from the Central Government quota, Special 
consideration is shown to applicants in 
exceptional cases depending on the circums· 
tances of each case. 

Foreign collaborati on 

3373. SHRI JUGAL MONDAL : 
SHRI ARJUN SINGH 
BHADORIA: 

Will the Minister of INDUSTRIAL 
DEVELOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIRS be pleaoed to 
state: 

(a) the number and details of foreign 
collaboration approved by Government from 
July, 1969 to February, )97() : 

(b) whether the policy of allowing foreign 
collaboration has underllone any change as 
compared to that followed during the last 
three lean years ; 

(c) if so, the details of the modification 
introduced in the policy and whether any 
further modifications are proposed to be 
introduced in the policy during the Fourth 
Five· Year Plan; and 

(d) if so, the details of such proposals? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A, 
AHMED): (a) A list of foreign collabora· 
tion propo,als approved by the Government 
lIurin, tbe period from Julr, 1969 to 
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February, 1970 is laid on the Table of the 
House. [Placed in Ub,a,)'. Sfr No. LT· 
2911170). 

(b) to (d). The policy of Government in 
respect of foreign private investment and 
collaboration broadly remains the same but 
within the framework of the haslc policy, 
cons!derable re-odentation has ~  brought 
about. keeping in view the strong industrial 
base thaI has been set up in the country and 
the need for boosting exports of our manu-
factured products and indigenous research 
and consultancy fJcilities and services. As a 
reslllt, greater srlec'til'ity is now being exereis· 
ed in ti,e matter of approl'al of foreign 
collaboration applications With a view to 
avoiding repetiti,e import of te,hnology for 
the man1Jfacture or sam!.: or similar products, 
efforts are made to ,'onduct coordinated 
negotiations when oj number of units arc 

proposed to be set up for tlte manufacture of 
the same item at about tlte same time 
Technical collaboration agreements are now 
usually approved for a '; year duration only. 
Care is also taken to ensure that. as for 
as possible, collaboration agreements do 
not impose restrictions on the expert of 
manufactured procucts. and also that a 
provision is made in the agreements which 
allows the know-how to be passed on 
to .oother Indian CO'lpany, <hould it become 
nect.llary. on terms to be mutually agreed 10 
by all c(1ncerned including the fureign colla-
borator and subject to the approval of the 
Government. 

No major pol icy modifications are 

immediately contemp'atl'd. 

AdditionHI train, on Poona-Lona>l. 
line (Central Railway) 

3374. 

JOSHI: 
SHRI JAGANNATH RAO 
W,ll the Minister ot' RAILWAYS 

be pleased to state: 

(a) whether it is a fact that a number of 
industries have come up in between Poona 
and there is an increasing demand to run 
more local trains; 

(b) if so, whether Government will cansi-
der the dcmaud favourably; and 

(c) if not, the reasons therefor? 

TIlE MINISTER OF RAILWAYS 

(SHRI NANDA): (a) Yes. 
(b) Yes, as and wbln more EMU colCbeI 

become available and other r u ~  facilities 
develop. 

(c) Does not arise. 

Fall In Industrial Investment 

:375. SHRI D. N. PATODlA: Will 
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased to state: 

(a) whether Government's attention has 
been drawn to the views expressed by S hrl 
G. P. Birla appearing in the Hindustan 
Times dated the 1st January. 197,1 that an 
era of scarcity will u.her in as the!'e ~ 

been a serious drop in investment in the 
field of industry; 

(b) whether it is also a fact that even 
though the banks have enough money. the 
industry is not willing to borrow because 
there is not much activity in the 'phere of 
the industry; 

(c) if so. ",hat has been the fall in invest-
ment in the sphere of industry during the 
last two years year-wise: and 

(d) Government's reaction to the views 
expressed above? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRJ F. A. 
AHMED) : (a) Yes, Sir. 

(b) No, Sir. (There arc no indications to 
such effect.) 

(c) Does not arise. 

(d) Gov!. does not subscrible to the 
individual's views. 

S",lnK of ForeIgn Exchangc by Import 
substitution of dra"lnp of .. rlou .• 

Items 

3376. SHRI S. R. DAMANI : Will the 
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be a ~d to state: 

(a) whether it is a fact that Government 
have aoked all project authorities 10 oblnin 
drawings of various o or-mad~ iteIDs from 
foreign suppliers to facilitate their manufac· 

ture indigenously : and 

(b) if so, the prolresa made in Ihi. 
direction and the estimated annual a ~ nf 

foreian exchange by this import subsititut1llfl 

method 1 




